
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,  
SOUTHERN ZONE, CHENNAI 

 
OA NO. 158 OF 2023 (SZ) 

 
V Ayyasamy 

… Appellant 
Versus 

District Collector and Ors.                … Respondents 
 

 

 

 

REPLY STATEMENT FILED BY THE 7th RESPONDENT – IOCL 

Dated – 04/11/2024 

 

 

 

 

 

 

 

 

M/s. AAV PARTNERS 
S SARAVANAN  

E KARTHIKEYAN 
COUNSEL FOR 7th RESPONDENT 

No.74-76, II Floor, Marshall’s Enclave, Marshall’s Road,  
Egmore, Chennai – 08.  

Ph – 95000 69660 Email : saleemperson@gmail.com 
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ANNEXURE 1


